3% Papers Laid

(4) (i) Ac of the Annual Re-
port Hmd; and English
versions) of the School of

P ing and Architecture,
New Delhi, for the year 1976-
77

(ii) A cory of the Review (Hindi
and English versions) by the
Government on the working
of the School of Planning
and Architecture New Delhi,
for theyecar 1976-77.  [Placed
inlibrary, See No. LT-14817i7)

i) A copy of the Annual Re-
® O ﬁrndi and English ver-
uons) of the National Insti-
tute for Training in Indus-
trial Engineering, Bombay
for the year 1976-77.

(ii) A copy ofthe Review (Rindi
and versions) by the
Government on the working
of the National Institute for
Training in Industria) Engi-
necring Bombay, for the

Placed
Z?xmy Suz\?; i T-l!;&:h;r]“

A copy of the Audited Ac-

@ counts (Hindi and English ver-
'm) of the Nauonall ::-jumme

or in ustrial
%hh for the

1976-77 | Placed in

hka:!.S«No LT-uaaml

(7) (i) A copy of the Annual
Report (Hmdl and English
versions) of the Techaical
Teachers’ Training Institute
(Western Region), Bhopal,

for the year 1976-77.

y the

Govermment on thc workmg

of the Technical Teachers'

Training Institute (Western

Region), Bhopal, for the year

1‘335—77. Placed in  library,
Na. LT-1484/77]

(i) Acog:l‘ the Rmcw Hindi

Normrications Unper MoTor VeHicLEs
ACT, 1939 AND STATEMENT RE. REAsoms
ror Drray v Lavins Parems.

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): | beg to lay on the
Table:—

1) A cach of the following
) Nomuonl (Hindi and Eng-
lish versions) under sub-section

DECEMBER 523, 107
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(3) of section 133 of the Motor
Vehicles Act, 1939:—

(i) The Delhi Motor Vehicles
(Fourth Amendment) Rules
1977, published in Notifica-
uonNo SECE. 1(53),'76-Tpl‘
10854 in Delhi  Gazette
dated the st September,
p?“ together with an ex-

anatory memorandum.

(ii) The Delhi Motor Vehicles
(Fourth Ammdment] Rules,
'q“ uhud in Notifica-
mm 0. SE hgﬂ'l,‘ Tpt/
11729 ‘in i Gazette
dated the 218t September,
1977 together with an expla-
natory memorandum,

{lu) Notification No. SECE.
bLgﬁ)hG-Tpu:Gl ~16206
in Delhi Gazette
d.uted the 16th December,
1977 containing corri, n-
dum to Notification ﬁ': .
SECE. 3(98)/76-Tpt/11729
dated the 21st Scptember,
17y together with an ex-
planatory memorandum.

(2) A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the Noti-
fications mention at (2) [1)
and (ii) above. [Placed
library, See No, LT-1485/77]

Deui SikH GURDWARA  MANAGEMENT
Comwitree (ReomrraTiON oF ELECTORS)
tAupT, RuLes, 1975

THE MINISTER OF STATE IN THE
MINISTRY OFHOME AFFAIRS (SHRI
DHANIK LAL MANDAL): I beg to lay
on the Table & copy of the Delhi Si
Gurdwara Manage ent Committee(Regiss
lrataon of Electors) (Amendment) Rules,
19 (Hindi and English versions) pub-

adm Notification o F 16(8)/77 in
Delhi Gazette dated the I.lf'l Dece ber

77 under sub-section (4) of section 39
o? r?he Delhi Sl.thuréw:rr Act, 1971,
[Placed in library. Sat Na. f.T-lqﬁG,‘ﬂ]

Review ano AwnwuaL Report ofF Hin-
pUsTAN AnmiBioOTIG LTD, PimPRI FOR
1976-77

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND FERTILIZERS

SHRI JANESHWAR MISHRA :
to lay on the Table a m
papers (Hindi Eng



